central ﬁdministrative Tribunal
nrincipal pench, New Delhi

D.ﬁﬂlSSﬂf?

M. . 1533/

&
é
N gt oalhi this the 1Fhn Day ot Dctober,l?@&"

Hon 2 kle shri 9.R. adige, Mamb e (&)
Hon’ble DU A vedavalli, Membar (37

A . shri Haril Zingh gi0 ghri Ram wishan
215%, Chiow Irndra
J

blae Cinims, palhi-é.
Z. . shri girbal,
W& .0 Phugans
Disti. Muzaffar”N&gar,(U.Puj
‘ . ﬁpplicaﬂtg
By advocats = ghri U grivastava j A

VERSUS

action commission,

f sel
CEo Damplex,Lodhi Road, )
ey Delhi. - ‘ :

2. Dy Director (NLR.D

’ gtaff selection Commission,
cGh complex,
Lodhi poad, New palhi.

3. gspcretary.
Ministry of pergonnel,

puklic Grievancss % Pensions

Block No .12, .

Kendriya Karalaya parisal,

REEAY Dalhi. . - pespondents

(By Advocate = None )
Ordar {oral)
(By.Hom;ble shri S.R- mdige,—ﬁembeﬁ (a0

we notes fhat/th@ examination ia already
ovar & under the circumstances., Shri Gaur, Proswy
counsel fér shri U grivastava for the &pplicant
brayg for \permiﬁéimn ro withdraw the O.A. Wit

I'd

1iperty TO file & fresh O.A- in accordance with

1law.
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Z. permission - granted and the 0.8. is

Cdiamissed  as withdrawn with liberty given to the

applicant to file a frash O.A. in  agcordanceé

with law 1if =0 adviszsad. No costs.
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